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SHRI K. N. TIWARY (Bettiah): Uiliess 
you permit a Member, what he says should 
not 80 on rec:ord. 

MR. SPEAKER: I have not allowed it. 
When Mr. Kundu spoke and Mr. Hem 
Buua also sp'lke. I answered that it would 
l:Ie conveyed to the Minister. Arter that I 
am not lIoin, to allow the other remarks to 
80 on rec:ord . (Interruption.,.) Nothing will 
go em rec:ord. Papers laicl. 

PAPERS LAID ON THE TABLE 
Reporta etc. re. National library, Calcutta 
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Notl6cations Under AII·Jndla 
Services Act 

mE MINISTER OF STATE IN 1 HE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA) : I beg to lay on 
the Table" copy each of the following 
Notificalions (Hindi 2nd English versions) 
under sub'ectio!) (2) of section 3 of the 
All India Sel vice< Act, 19~  :-

(i) The Eighth Amendment of 1970 to 
the Indian Administrative Service 
tPay) Rul(s, 1954, published in 
Notification No. O.S.R. 1075 in 
Gazette of India dated the 25th 
July, 1~ . [Placed III Llbrory. See 
No. LT-- 3963;70] 

(ii) The Indian Police S:rvice (Appoint· 
ment by Promotion) Third Amend. 
ment Regulation, 1970. published 
in Notification No. G.S R. 1076 in 
Gazette of India dated the 25th 
July, 1970. [PI .. ced In LIbrary. See 
No. LT-3964/70] 

(iii) The Indian Admini.trative Service 
IAppointment by Promotion) Third 
Amendment Regulations. 1970, 
publishen in Notificalion No. 
O.S.R. 1077 in Gazelte of India 
dated the 25th July, 1970. [Placed 
In Llbr"ry. See No. LT-3964 
(A)/70] 

(iv) The Indian A -lministrative Service 
IFixation of Cadre Strenglh) 
Amendment Regulation., 1970, 
pubHshed in Notification No. 
G SR. 107\1 in Gazelle of India 
daled the 25th July, 1970. [Placed 
in LIbrary. See No. LT-3964 
(A)/70] 

(v) T~e Indian P"lice Service (Fixation 
of Cadre Stiength) Fourth ,Amend. 
ment Rtgulali"n., J97J, published 
in Notification No G.S.R. lOHO in 
Gaz.lte (If India dated the 25th 
July, 1970 [I'laud In Library. See 
No. LT-"96S/701 

(vi) The Ninth Amendment of 1970 to 
Ihe India', Police Service (Pay) 
Rules, 1()54, published in Notifica· 
tlon N:) G S. R 1081 in Gazetle of 
India dated the 25th July. 1970. 
lflaced In LIbrary. See No. LT-
3965/70J 


